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Bhiwani Bank Robbers

4309. SHRI R. V. SWAMINATHAN:
SHRIA. R. BADRINARAYAN:

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that Bhiwani
Bank robbers were found to be Pakistani
nationals ;

(b) if so, whether these Pakistanies
were arrested

(c) if so, what action has been taken
against them and whether the money
stolen from the Bank has also been re-
covered from them

(d) whether recently bank fraud cascs
were unearthed by the Intelligence
Department during the November, 1978:
and

(¢) what action has becn taken against
them ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL}
(a) to (c). Three Pakistani nationais
and an Indian were arrested and pre-
secuted in the Bhiwani Bank Dacoity
in which a sum of Rs. 1,23,912 was lootec,
out of which an amount of Rs. 65,516
was recovered.

(d) According to the available in-
formation, no such casec has come tc
noticc.

(€) Does not arise.

Setting up of District Industries
Cenires in Tripura

4310. SHRIM. A. HANNAN ALHAJ:
Will the Minister of INDUSTRY
be pleased to state :

(a) whether any programme has been
submitted by the Tripura front for the
establishment of District Industries Centres;

(b) if so, the details of thc programme
and the amount asked for ;

(c) whether the proposal has been
approved ; and

(d) if so, the details of action taken
up to date ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI) : (a) and (b). The
Government of Tripura had submitted





